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Nommicamions UNDEr  ALL INDIA SErvices
Act

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. 5. RAMASWAMY): On behalf of
of Shri Vidya Charan Shukla. Ibeg to

SRAVANA 23, 1890 (SAKA)
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relay on the Table a copy each of
the following Notifications under sub-

section (2) of section 3 of the All India
Services Act, 1951:-

(1) The Indian Police Service (Emer-
gency Commissionsed and Short
Service Commissioned  Officers)
(Appointment by Competitive Ex-
amination) Amendment Regulations
1968, published in Notification
No. GS.R. 690 in Gazette of India
dated the 13th April, 1968.

(2) The Indian Administrative Service
(Emergency Commissioned and
Short Service Commissioned Officers)
(Appointment by Competitive
Examination) Amendment Regula-
tions, 1968, published in Noti-
fication No. G. 5. R. 691 in Gazette
of India dated the 13th April,
1968.

(3) The Indian Administrative Service
(Appointment by selection) Amend-
ment Regulations, 1968, published
in Notification No. G.S.R. 692 in
Gazette of India dated the 13th
April, 1968,

" [Placed in Library, see No. LT-1045/68

(4) G.S.R. 722 published in Gazette of
India dated the 20th April, 1968,
making certain amendment to
Schedule IIl to the Indian Police
Service (Pay) Rules, 1954,

(5) G. S. R. 723 published in Gazette
of India dated the 20th April, 1968,
making certain amendment to the
Indian Police Service (Fixation of
Cadre Strength) Regulations, 1955.

[Placed in Library see No. LT-1147/68).

(6) G. S.R. 761 published in Gazette
of India dated the 27th April,1968,
making certain amendments to
the Indian Police Service (Fixation of
Cadre Strength) Regulations, 1955.

(7) GS.R. 762 published in Gazette
of India dated the 27th April,
1968, making certain amendments
to Schedule IIT to the Indian Police
Servico (Pay) Rules, 1954,

[Placed in Library, see No, LT-1282/68]



